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BEFORE THE NATIONAL GREEN TR!BUNAL,
EASTERN ZONE BENCH, KOLKATA
ORIGINAL Al’PLICATION NO.27 OF 2026 7,

Gripectins AI"'PLICANT

SHRI BASUDEB BI 1ATTA
) épechL E ‘V Ba U S
| ADHESIVE |
- STATE OF ODISHA & ORS: i i oo RESPONDENTS

ADDITIONAL AFFIDAVIT BY APPLICANTS
}% I, Shri Basudeb Bhatta, President, Bhubaneswar
/ Unnayana Parishad, ‘A Unit of Aama Janata Adhikar™ S/o.Late

:!\}?’(}r adhar Sa
otary, Bhubanes bl Chandra Bhatta, At-226, Kharvel Nagar, Unit-III,

H o V-
Riztc‘}b nfs%jzmghuhaneqwal— 751001, Odisha, do hereby solemnly affirm and

state as follows:

1. That, I am the Applicant in this Original Application and
being conversant with the facts & circumstances of the case

competent to swear the present affidavit.

2. That, the present affidavit has been necessitated to bring
on to record the latest E.C compliances as submitted by this
applicant with the Appropriate Authority for the just, complete

and effective adjudication of the lis involved in the present case.

That, the Appropriate Authority has acknowledged the

Nbmission of the compliance report as made by this applicant

(Copy of the RTI application and compliance

report are annexed herewith as Annexu re-5 Series)




4. That, the Applicants humbly carves leave af thw; Hm"bte i
Tribunal to file any further affidavit (s) ng and when feqmmel by

this Hon'ble Tribunal for just and effective adwd:cat:on of this
case,

Si That, the facts stated above are true to the best of my

knowledge and belief.

Identified by

i Bosetow Bloti

cate ~ Deponent

CERTIFICATE :
Certified that due to want of cartridge papers thick and

durable plain papers have been used.

Cuttack Advggate
Date: 2| ,\1[%)46 IFor Aptiica

e

Sr: Murahdhar Sahu
Notary, Bhubaneswar
Bhubaneswar-14
Regd. No-76/2012
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GOVE:RNMENT OF ODISHA
FOREST, ENWRONMENT & CLIMATE CHANEE BEPARTMENT

**‘\jf**

No. FE-RTI-RTI-0074-2026. 5 & #.5 1 pEBCC. Dato, 1L UAR 12826
Fraom, t “ »

Sn Aenmath Kumar Nayak,
Undor Secretary to Government & PO (Nodal).

The PIO (N), General Adminisiration & Public Grievance Department,
The PIQ (N), Revenua & Disaster Management Departmen
The PIO (N), Housing & Urban Deyelopment Depattment,
_The PIO, Protection and Canservation Section,

The PIO, Environment Wing, :

Forest, Environment and Climate Change Department

To,

S

Sub: Transfer of RTI application dtd 06.03.2026 of Srt Basudeb Bhatta.

Sir.
| am directed to transfer herewith the RT! application dtd. 06.03.2026 of Sri Basudeb

Bhalta along with its enciosures u/s-6 (3) of RTI Act, 2005 and to request that available
/] information, perlaining to your Office/Branch, may please be supplied to the applicant

;/ directly under intimation to RTI Cell (Nodal) of this Department.
i In case the matter is related to any office or any Public Authority under the

Administrafive Control of this Depariment or any other Public Authority of other

NS s

Cepariment/ Office, the RTI application may be {ransferred to the said PIO of said Seaction
or Authority directly under Sec-6 (3) of RT! Act, 2005 for taking further follow up action at

their end under sntxma’uon to RT1 Cell (Nodal) of this Department.
Yours aithfu(ly

Al

Under Secretary to Government & PIO {Nodal).

By Speed Post/emati-office.bhatt@gmail.com
: Memo No.___ DY TH JFE & CC, Date__| Z AR 2078
Ve Y Copy forwarded to Sri Basudeb Bhatia, S/o- Late Subal Charan Bhatta At- 7&9

5//{‘ oy Kharave!l Nagar, Unit-3, Bhubaneswar-751001, Mob-9337121064, Odisha for information

: ‘n‘c 7 with reference to his RT! application did. 06.03.2026,

\° The Applicant is requested to make all further contact/correspondence in this
connection with the above PIO concerned and receive the required infarmation if available
with them. ey

Y, e

PN "’\ -
i) / G fatf
Under Secretary ta Government & PIO (Nodai).

True ¢ Attestey

AdvStrts

e RH-RTLOO?A-?O'ZGH/7026



ol 1 2// -

L Mmemee /dated

e Copy frarwafdéd to the RTI Ceil;i"(mactai) » PE & CC Departmen
nfm’%mai:iﬁhfxx'iﬁ% refm*e:‘ﬁmca,‘ to his letter No FE-PRO-RTL. 00072026
6652/ FERCE, dated 20.03.2006. . _

%
b3

~ Public Information officc,



S b At é’ St

AL Y s

, GOVERNMENT OF opiss o i
FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT » s

No. FE-PRO-RTI00072020_445.0 1 Feace, Date 2.1 WAR 2026 'Q’i{ , %

Erom; } / U
31 Manmath Kumar Nayak, 0885 ‘ Mot
Jader Sectetary to Government and PIO
.;.D L" 7, :, ; - 7
The PIO, O/o the PCCF & HOFF, Odisha, Bhubansswar,
The PIO, Ofo the DFO, @f.(Y-FGrest Division, Bhubaneswar.
~ S :
Sub: - Transfer of RT) application dateg 06-03-2028 of Sri Basudeb Bhatts uls 6(3) of
RT! Act, 2005 Nt
Sir !
{ am direcied 1o transfer herewith the copy of the RT] application dated 06-93-

326 of Sri Basudeb Bhatta wu/s 6(3) of RTI Act,2005 and to say that the informatian
cught for in the RT) application at Point No.-g' pertaining to protection matter may please
% Drovided to the applicani directly, foliowing the provision of the RTI Act, 2005, under
ntimstion o this Depariment.

in case the matler is related to any Office or any Public Authority under the
admmistratve caontrol of this Depariment or any other Public Authority of other
Depariment, the RT) application may be ransferred to the said PJO of the said Authority,
diraclly. under Section € (3) of RT! Act, 2005, for taking further follow Up action at their eng
under imiimation to RT) Cell (Nodal) of this Department.
The applicant is being informed accordingly

Yours Faithfuliy,
"?

S kE
il o A

Under Secretary to GdVemmen?& PIQ

MemoNo.___ 44 5 3 / FE&CC, DL 20 KAR 7035
Sri Basudeb Bhatta., S/O-Late Subal Charan Bhatt, At-228.

Copy forwarded to 5
Khsravel Nagar, Unit-3, Bhubaneswar-?’swm. Mob-9337121064, Odisha for infarmation

with reference to his RT) application dtd. 06-03-2026.

Under Secretary to sovernment & PIO
Memo Mo, 665 / FE&CC, DL2 0 KAR 2078
Copy forwarded to the Under Secretary, PIO(Nodal) ,RT] Cell, F. E & CC
Cepartment with reference to theijr letter No.5975/FE&CC dated-12.03.2026.

At
Tl [2é

Under Secretary to Government & PO

Egmcun § s tod
Gidse

FE -PRO»RTLOO{)?-?O?.EJ1/20?6;



STATE FOREST !mAr:QtJARTERs;, abzanﬁ, OFFICE OF THE
PRINCIPAL CHIEF CONSERVATOR OF FORESTS, ODISHA, ARANYA
BHAWAN, CHANDRASEKHARPUR, BHUBANESWAR. 23,

Letter No. G Y Lfb /R”I‘lu"l 12/26
Dated, Bhubaneswar, the leh-} March, 2026

From, Smt. Kshama Sarangi, OFS-1(SAG),
‘ Public Information Officer,
- OJo the PCCF & HoFF, Odisha,

- Bhubaneswar.
p> gf\}' The PCCE (_,Nodalj~cum~referred P10, O/o the PCCF &
g : HoFF, Odisha, Bhubaneswar. :

Sub: Transfer of RTI application dated 06.03.2026 of Sri
Basudeb Bhatta u/s 6(3) of RTI Act, 2005.

With reference to the subject cited above, I am to enclose
herewith a copy of RT] application dated 06.03.2026 of Sri Basudeb Bhatia
along-with its enclosures as received from the Under Secretary to
Government & PIO, FE&CC Deptt., u/s 6(3) of RTI Act, 2005 vide their
letter No, 6652/ FE&CC, dated 20.03.2026 for kind reference and necdii)
action.

It is therefore, requested to please furnish the relevant
miformation as sought for by the applicant in respect of your wing to the
undersigned within a weck positively for onward transmission ol the sai
to the applicant timely.

Encl.: As above, (7 pages).
Yours faithfully,

Gt
9«@6&%& w3 T

[ e

Public Inforr&xdtion ficer
Memo No / dated

% "3 oy T 5 L3 ¥ an #atx \_‘!,}).,‘5

P Sopy forwarded to Sri Basudeb Bhatta, S/o- Late Subai

Charan Bhatta, Plot No. 226, Kharavel Nagar, Unit- 3, Bhubaneswar
b B R,

Khordha, Odisha, Pin- 751001, Mob- 9337121064 for information with
reference to his RTI application dated 06 03 2026,

\,
Public Infornmtion Officer

o ,mmau,»d

P.:lrc O’



JE

Ko . -
};{5\ " OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS &
)

%ﬂ  PLOT NO. GD-2/12, ARANYA BHAWAN, CHANDRASEKHARPUR .
st _ RHUBANESWAR-751023 ' e
, , - E-mail-: podal.peefodisha@gmail.com el AESY o
e Memo No. é \"S5()  /OF (RT) - 333/2026  {, . /ooy
i Dated. Bhubanestvar the gg‘a;g\March’ 2026 ({fa\gwfb
To S N
The Public Information Officer : e

DFO. City Forest Division/ DFO Chandaka(W1.) Division

Sub:  Transfer of RTI Application dated 06.03.2026 of Sri Basudeb Bhatta, S/0 Late Subal
Charan Bhatta, Plot No. 226, Kharavel Nagar, Unit-3, Bhubaneswar, Dist-Khordha,
Odisha, Pin-751001 reccived from PIQ (RTI Cell), O/o PCCF & HoFF, Odisha vide
File No. RTI-112/2026 dated 24.03.2026.

Enclosed, please find herewith a photocopy of Letter No. 6440 / RTI-112/2026 dated
24.03.2026 reccived from PIO, RTI Cell, O/o PCCF & HoFF, Odisha with its enclosures {total
nine pages) for information and refercnce.

In this context, I am dirceted 1o request you to supply the point wise information (a to h)
available with you directly to the applicant (Sri Basudeb Bhatta) realizing requisite fees as per
Rule. This may be treated as transfer of RTI Application under Section 6 (3) of RTI Act, 2005
and information may be furnished to the applicant within the time frame as prescribed in the Act
and the same may also be intimated to the P10, RTI Cell, O/o PCCF & HoFF, Odisha as per the

Y&

RTI Act. 2005. 5 O
¥ "‘{:14?‘ i?‘.l A

Encl:- As above (ninc pages) =
ACT (Nodal)
O/o PCCF& HolF. Odisha

MemoNo. G5B . DL -oS200b.
Copy lorwarded to the RCCE. Bhubaneswar Circle for information and neegssary action.
\XQ AL OE
i)
ACF (Nodal)
O/o PCCEF& HoFF, Odisha

Ly~ fid By Reed Post
Memo No. é/'—’L 21 Dt DL 2 D_@D,J;

Copy forwarded to Sn Basudeb Bhatta, S/o Late Subal Charan Bhatta, Plot No. 226,
Kharave] Nagar, Unit-3. Bhubaneswar, Dist-Khordha, Qdisha, Pin-751001 for kind information
with referepce to Memo No. 6441 / RTI-112/2026 dated 24.03.2026 of P10, RTI Cell, O/o the

PCCF & HoFF, Odisha. ¥ 3&3&,

—:!’fi'}c‘l‘:f .

ACF (Nodal)
{0k Q/ ‘PCCF&. HoFF, Odisha ;
R o 240 B-26 3R Trangh Emsil
I & HoFF, Odisha for information and
V026 .d 24 .03:2026.
2/2026 dated ”‘,fﬂﬂ‘t L! %

A (,‘i:{'(i\‘/'(;c‘lhi)’

Frue CLRY Attestet Ota PCCE& HoFl, Odisha
104
. AV L0

Memo MNo,
Copy forwarded 1o the PIO, RTI Cell, O/o PCCI
necessary action with reference to her Letter No. 6441 /RTI-11



STATE: ENVIRONMENT IMPACT ASSESSMENT AUTHORITY. ODISHA
SRE-271, Unit-IX, Bhubnneswar- 751022, el 067414 i(i(}?S.. timﬁil:’:#c:imid%!isﬁ&?‘;;;ré#@; ;amA “
7o statwory: hody z.wyxtim/&f v Miiisiry uf"[vimir‘ufmmm, Forayy &‘('!m?aw fffﬂf?j’w xm::fgr e
e v~1¢""'"”’”""‘”"3:{?.’3{{?,’5??”’! Act, 1988 i

i ;.,-‘»-:.p:twkah-m&’_.a&a\kummﬂm e 2

SO e 5 N A e S e A 5 8 oo e R T A A

Letter N, %QSZ{SI:JM | : fiéf(sti %CF}QO’?G”

To -
Sri Basudeb Bhatta,

. Sio-Late Subal Charan Bhatla,

~ At-226, Kharavel Nagar, Unit-3, Bhubaneswar

Sub: RTI application (Transferred) of Sri Basudeb Bhatta, received by SEIAA on
dated 04.04.2026 under RTJ Act, 2005.

Sir, :

In inviting a reference to the above subject, | am directed to say that a copy of
Right to Application (RTI) of Sri Basudeb Bhatta has been received by this Office on
dated 04.04.2026. This is to inform you that the Speciﬁc information sought against
Serial No. 5(c) in regard to environmental clearance and other document of Capital
Redevelopment Project at Unit-ll. Ashok Nagar, Bhubaneswar (Ac 43.77 decimal

ne

earmarked area, including Ac. 3.000 decimal approved for “Atithi Bhawan"} is not

available in this office.
Yours faithfully, . 7/{;
AU\
)4 \
ES & PIO

Copy forwarded to
1. The Registrar, State Information Commission, Odisha, Block No B-1 Toshali

Bhawan, Satyanagar, Bhubaneswar for information.
2. Shr Bijaya Kishor Bhujabala, 0SS, Under Secretary to Government & PI'Q
Environment Wing, F, E & CC Deptt., Govt. of Odisha for information with

reference 1o Jetter no. 7466 /FE&CC dated 04.04.2026. : : r‘“}g
o \oi’\ 2
True ¢ Attesto ; “ oY
: £S & PIO
Advadate



Nt i st : r R

OFFICE OF THE DIVISIONAL FOREST OFFICER & WILD LIFE WAREN

CITY FOREST DIVISION, AT/PO- GREENPARK NURSERY SAHEEDMALLY,
BUUBANESWAR:751 007 TEL/FAX-(0674)2548836, B, Muil: sMocity@emaileom

Memio No Q'E Z /367 (1Les 12026

Dated. Bhubaneswar the |6 April’ 2026. :

To,
Sri Basudeb Bhatta,
~ S/o-Late Subal Charan Bhatta,
Plot No.226, Kharavel Nagar,
Unit-3, Bhubancswar,
Dist- Khordha, Odisha,
; ; Pin-751001 :
Suby o ~ RTI Application dtd. 06.03.2026 of Sri Basudeb Bhatta, S/o- Late Subai
B Charan Bhatta, Plot No0.226, Kharavel Nagar, Unit-3, Bhubaneswar,
Khordha, Odisha w/s-6 (3) of RTI Act, 2005,
Ref: Memo No.6532 dtd. 25.03.2026 of the ACF (Nodal), O/o the Principal
Chief Conservator of Forests & HoFF, Odisha.
Sir, ' )

The information sought in connection to your RTI application received on

dated. 30.03.2026 under section-6(3) of RTI Action 2005 in respect to City Forest Division is Nil

as no Capital Redevelopment Project at Unit-IL. Ashok Nagar, Bhubaneswar has b&?& received in

this Division. ALY
N AN
O ;

Public Information Officer-cum-
Asst, Conservator of Forests

_ “ity Forest Division Bhubaneswar

Memo No. 276 date. |G- OY- '5\0')\6

Copy forwarded to the RCCF, Bhubaneswar Circle, Bhubaneswar for

information and necessary action with reference to Memo No. 6531 dt. [03.2026. af ACF O/o
PCCF & HoFF, Odisha. géw}} *

Public Information Officer-cum-
wAsst. Conservator of Forests
City Forest Division Bhubaneswar
Memo No. Q29 date. (07 04+ Qo
Copy forwarded to the PIO, RTI Cell, O/o PCCF & HoFF, Qdisha for

information and necessary action with reference to your Office Memo No. 6533 dt..25.03.2026.

AN
Y€
Public Information Officer-cum-
Asst. Conservator of Forests
g '?l‘wliy Forest Division Rhubaneswar
Memo No, :2’3/.() O date, JO €A 2096 .
Copy forwarded 10 the ACI (Nodal) O/ PCCF & HoFF, Odisha for
ry action with reference to your Office Memo No. 6530 dt.*,'l({(;’&;i,;?()%.
\ X
: stod WAL
True Cdpy Atlestc Public Information Officer-cum-
ANast, Conservator of Forests
City Forest Division Bhubaneswar

information and necessa

R Letter-3F.2024 Ad to



| BHUBANESWAR DEVELOPMENT AUTHORE

pmmrmwnm?z'&f}:qsmw BUILBING, © L

o PANDS - EHRU MARG, BHUBANESWAR - 751001
PASK No 05712362001, 3390960 0 2396737 " b1 0673300633/ 3390008

No 3D BOA Bhubaneswar, Dated, 10' 6‘ y 'g ;
Misc. BP-RTI-76/26 ~ oy ,)g; :
To /"M

' _8fi.Basudeb Bhatta,
S/o-late Subal Chandra Bhatta
Plot No.226, Kharavela Nagat,
~ Unit-3, Bhubanaswar. L0
- {E-Mail 1D- office.bhatt@gmail.com).

Sub:  Supply of information under RTI Act-2005.
Sik e
With reference to your RTI application did.06.03.2026 on the subject cited above | am
to intimate that the information/documents regarding the Capital Redevelopment Project at
Unit-ll ,Ashok Nagar ,Bhubaneswar is not available with Planning Section of BDA.This
Section has no information regarding preparation of Capital Redevelopment Project.

This is for your information. ‘
Yours faithfully,

AP-Cum-P10,Planning *91 4428
A—HDA,Bhubaneswar

Memo No /BDA, Bhubaneswar, Dated
Copy to Nodal Officer(RTI),BDA wrt letter no.5074/BDA dtd.09.03.2026 & Letter

No.6410/BDA dtd.25.03.2026 for information.
Honbor  dah anly

‘O, 7 o
AP-Cum-PIO,Planning [4{2¢
BDA,Bhubaneswar
s

Try :
2} CoﬁAttasmd

/
A d V()cé‘-ﬁa”/



Annexure-1

‘

i Partitutars of the hiformation solleited -

Detattes Sxformation/docutients regarding the Copital Hedeﬁélbﬁmént Projact at Unit-ff, as fion Nigis
hubaneswar {Ac. 43.77 dedimal earmarked area, including Ac. 3.000 decimal IPProved for Atk

8hawan”}.Reference: RTI reply from GA & PG (Land) Deptt. vide Meme Ha, 33976/CA dated 09-10-305¢

in response to my Rl dated 01.08.2025. :
i The period to which the infortnation relates : From 2024 to 2025
i . Spec'iﬁt;fdetaﬂs of information required {point-wise):

d i

y/partially} for approval/preparing the DPR, master plan, zoMting
pital Redevelopment Project. If BDA is not doing,

e

. 37 BDA /BMCis responsible (full
'\&, " plan, or any planaing document for the said Ca
then name/address of the concerned authority/PIO preparing it. |

- i./argiﬁed coples of the approved/final DER (or extracts relevant to Unit-ll, housing, mixed-vse,
\\\ » 5n’thi 8hawan). If not finaliz
{

zed, status, timeline, and copies of drafts/interim reports.

T/ Details of implementing/executing agencles {BDA, BMC, BSCL, H&UD, OBCC, GA & PG Deptt.,
S nsultants, etc.). :
Proposed land use/zoning plan for Ac. 43.77 decimal area (breakdown of aliocation, buliding

\\;
RS

d.
,‘\v R
N heights, FAR, ground coverage, setbacks, etc.).
‘\(é Betzils of public censulta tions/hearings canducted/proposed, with copies of notices, minutes,
\ e
objections/responses. :

i Estimated total project cost, funding sources, and phased implementation timeline {(start,

milestones, completion).
Tetal trees existing in these land and any survey made, total numbers of trecs will be cutiing for

7a

this project.

)/Any permission or clearance like Environment Clearance, CTE from Odisha State Pollution Co
- Board required for this project, already applied or already obtained, plz detais.

Pradeds PheTls

Full Signature of the Applicant
226, Kharavel nagar,unit-3, BBSR
Phone ~ 9337121084

ntrol
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TROMA
rtiie-4 (1)

Application for Information undar section 6(1) of the Act

Tﬂ,f.‘:‘.f L
The Public informaticn Officer, ,
Dept of Forest and Environment
Govt of Odisha

L Full name of the applicant

2 Fathar/Spouse name

3. Correspondence Addrese

. Particulars in réspect of identity of the applicant

3. Particuiars of information solicited

Subject matter of information , ,

f. The period to which the information related .

. Specific detalls.of information required

. Whether
{The acwal postal cha rges shall be included in proving info

v.In case by post { Ordinary, registered or speed)
6. Address to which information will be sent &
in which form
7. Has the information provided earlier
8. inthis information nat made available by the
public authority
9 .Doyou agree to pay the required fee
10. Have you deposited application fee
(if yes details of such deposit)
13 Whether belong to peL. category, have you
furnished the proof of the same

Place: Bhubanesywar
Date: 06.02.2076

rus Cary Attested

AdV8edte

e g Ny

ieformation is required by Fostorinperson ;- _
rmation)

*  Basudeb Bhatta
:  Late Subal Charan Bhatta
: 226, kharavet , nagar unit -3 Bhubaneswar

Aadharcopy g 5~ o o

,Enclésed inAnnex ~1
From 2025

 In person / authorized Person fe- malli

By Hand / person/ soft copy taken by us

E-mail - O?p/g‘(c L,@{M&;ma_{;{{-(anq
No

Yoy
Yes

Rs. 1U/~cash/%MRN‘C R. 20865
’ ot -pb 08202

%S

No

/ f‘/
¢ / N
[2)5:1;7[,( Mé (&L«z ¢

Full Signature of the Applicant
226, Kharave| nagar,unit-3, BBSR

Phone - 9337121064

s s bt g MRS | ST AN g e e, et



1 208 JHUD, Date: :6 (n»w%

sy forwarded to the 080D o the (;hiéaf Sacretary, G;x % p{%
Dt}{h‘iﬁ’\'"” Qdisha w.r A their OSWA‘:’ Qiaf‘/ N, 0?3888 C;ﬁtgd Qﬁ }? 2§2§

for kind information of tht‘l—) Chief ﬁecretary, Odisha.
: g : 3 s o
s

Under Secretary to Governiment

Memo No.

E-Mai

MemoNo. - 1207 /HUD. Date: 1601 3034

Copy fomarded ‘o Prab:r Kumar Pradhan, Advocate, D-517 / 1987,
Odisha High Court, At- SB- 34 Arya Village, Dum Duma, Phase- IV,
Bhubaneswar -~ 751019, E-mail- (mrabfrkpradhanﬁl@qmaﬁ com;j for

information and necessary actian B vgtae D

'Un&'ézf.i-fset:retary to Government




o S

Government of Odisha ,
Housing & Urban Development Department
- 3rd floor, Kharavel Bhavan, Unit-V, Bhubaneswar, PIN:751001
b #ekd '

File No - HUD-DIR-PG-0016-2026  Letter No.. | %% Date {A-0l* 2636

From S
Sri 1. Durjyodhan Patro
Under Secretary to Government

The Commissioner, Bhubaneswar Municipal Corporation

Sub: Grievance petition dated 03.12.2025 of Prabir Kumar Pradhan,
Advocate regarding expressing deep concern about the Capital
Redevelopment Project at Unit-ll, Bhubaneswar in general
without statutory clearances & apprehension about felling/
cutting of trees arocund one lakh in the proposed project area

thereby violating due process of law.

Sir,

In inviting a reference to the subject cited above, 1 am to enclose
nerewith a copy of the grievance petition dated 03.12.2025 of Prabir Kumar
Pradhan, Advocate received from Office of the Chief Secretary, G.A. & P.G.
Department, Odisha, for your kind information and necessary action within
the purview of law under intimation to this Department and the petitioner.

Yours faithfully,
&z»"\?“
‘e}&.

3 \"e’\
Under Secretary to Government

True Copy Attested
£ P, o iV,
AdvoThle { )



(S bk ' a’,’,"-ﬁ‘f

: STATE FOREST HFADCJUARTER& (3!3! H/& '
JEFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS.,
ARANYA BHAWAN, CHANDRASEKHARPUR, BHUBANESWARZS -

Mail - psm.pecfholi@odisha. gov.in

Memo. HE TY57/-PCCFO-PS
Dated, Bhubaneswar

MwPG«DDD?*ZQﬂ&«’iGG&MQ
Y mecémber 2026

D;\f’sxcnat:Fmest fo‘cer
' Forast Division

b :Gnevance patmon of Sri Prabtr Kumar Pradhan, Advocate

Ref: - Dsary No. 073902 dt 06. 12 2025 cf the O/o the Chxef Secretary Odisha

I am directed to enclose a ccpy of ihe letter under reference on the grievance
petition of Sri Prabir Kumar Pradhan, Advoca’le Wthh is seif«exp anatory

it is therefore requested to enquire into the matter and iake neces:aty action in
this regard. Submit an Action taken Report to this office at {hes eamest

Encl. — As above ; e V
=5 '
- t‘":z,.Q i 2—)\ "‘l-—'b
Dy. Conservator of Forests
(PE&SM)
o e P LN Y L
Memo No. RCUEEE dt. 96, /2 -2 oc
Copy forwarded for ;nformatxon and necessarry action to:-
1. The Regional Chief Conservator of Forests, Bhubaneswar.
2. Sri Prabir Kumar Pradhan, Advocate, 8B 34, Arya Village, Dumduma, Phase-
IV, Bhubaneswar-751019(By Post).
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Dy. Conservator of Forests
(P&SM)
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